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IN THE COURT OF SH. CHANDRA SHEKHAR. LD. SPECIAL
JUDGE. CBI-19 (PC ACT), ROUSE AVENUE DISTRICT mum

NEW DELHI
! b
FIR 'No. RC-DAI-2020-A-0018
PS: CBI. ACB, New Delhi
U/s: 7 of PC Act, 1988 (as amended in 2018)
Surender Singh Chahal v. CBI

P4 1125.06.2020

,:Prcscn'cc_:
b3 ’.: (Through CISCO WEBEX Meatings) ., \

SR e RN Ld. St: Defence Counsel Sh, Ramesh Gupta for the applicant/ t
ot S _ accused Surender Singh Chahal. f

Ld: Publié Prosecutor Sh. Amit Kumar for the CBL.
10/Inspector Shyam Rai, CBI. ACB, New Delhi.
ORDER ON BAIL APPLICATION U/S 437/439

S ko 0 : CR.P.C. MOVED ON BEHALF OF ACCUSED
Lok ‘:‘ ~ T SURENDER SINGH CHAHAL _ )

) An application seekipg ball ?n behalf of accusui Surender

i3 Smgh Chahal was moved by his Ld St. Counsel Sh. Ramesh Gupta
*'~::-rbefore Ld. Dlstl ict & Sessnons Judce—cum Special Judge (PC Act)
f’Ms Su_;ata Kohli, Rouse Avenue Dlstnct Courts, New Delhi, who

T marked the said- appllcatlon to this. couxt for heannu and dlsposal of

: 'the same E

"‘h‘ave‘partly heard the submissions of Ld. Sr. Defence
“ounsel _of the accused on the aforesaid bail application through

_Conferencmo by ‘CISCO WEBEX pldtfmm £APp, in

TN Rerer akfe, (€ daedl
: ]WMPCA« (cm;m"{\
Paoe No ”ﬁ”" 404, Wy wfyq
2 A mm‘a‘ lth Floor
Rouse Annuq Court r:r‘ 3
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ork from

instructions in this regard iskued by Ld. District Judge to W
home maintaining social distancing.
The Video (Conferencing was facilitated by Computer Branch

: of Rotise Avenue District Courts Complex. New Delht.
1.d. Addl. PP and 10 for the CBI seek time for filing reply
addressing  arguments o1 the aforesaid hail application

and
et application iv adjourn

od and fixed for

therefore. at their requ
hearing on .’ﬂ(lﬁ.;’(),?!? at 12:00 noon. through video conferencing.

?3{1"ff()"is directed to file Reply
v of the samé ine

to the uforesaid application in ¢

fornt and supply one o Sorm to Lid. Sr. defence

 eounsel at the ecartiest. ' % by
A cop of this order ¥s being went through Whats App to Sh

Vivek, ' AL 1o Ld, [istrict & Sessions Judge cur Special Judge
New  Delhi with @

PO Acy), Rouse Avenue Distrigt Courts,
direction to him to upload the same of official website ot Delhi
District Courts at the earhiest and serd one copy of the same 10 the
_w‘;mcmed parties, who were present today. A signed hard copy of
: the onder shall be sent 1o the concerned court as soon as work 15
T\ e om the Courtpremises of Rouse Aveascditrict €
o st ¢ n,‘m e Court premises ol Rouse Avaggscldmtnct Courts,

L%
Vidaw Dethi.

] m?xg;x 25.06.2020

CHANDRA SHEKHAR
A Special judge, CBL-19 (PC Acy),
Uike Avenue District Courts, New Delhi
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